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Sir, my senior collcague sbri Patil has 
already announced in this House that 
tbis scbeme has been extended for one 
morc year and we are reviewing it with-in 
a year. An inter. ministerial committee 
is being formed which will consider and 
find out the ways and means to imple. 
ment if effectively and also to bring about 
amendments in the scheme. 

I have noted the suggestion given by 
tbe hOD. Jady Member and this will be 
covered in the review. 

[English] 

SHRI SHARAD DIOHE: This feeling 
or regional imbalance in the matter of 
industries, etc. has been there for some 
time in different regions of Maharashtra 
including Vidarbha. Marathwadl, Konkan 
and west of Maharashtra. Some time 
back, the Maharashtra Assembly passed 
a resolution unanimously urging upon the 
President through the Government under 
Article 371 of the Constitution for estab­
lishment of separate deve)c)pment boards 
for Vidarbha, Marathwada and the rest 
of Maharashtra so that there will be 
equitable allocation of funds for develop­
ment purposes for the said area§. In 
view of this feeling and unanimous 
resolution, does the Government propose 
to establish such regional developmental 
boards for these three regions ? 

SHRI ARIF MOHAMMAD KHAN : 
Sir, this question does not concern my 
Ministry. 

Air Force Pilots 

·731. SHRI VILAS MUTIEMWAR : 
WiJI the Minister of DEFENCE be pleased 
to state: 

'(a) whether Government have ade­
quate number of' pilots accordin8 to the 
Dumber of aeroplanes; and 

(b) if not, the steps beiDI tnkoD by 
Government for bivins adequate number 
of pllots 1 

THE MINISTER OF DBFBNCB 
(SHill :P~V. ·NARASIMHA RAO): 
(6) ·Yea. 'Sir. 

(b) In view of (a) does Dot arise. 

S'HRI VILAS MUTTEMWAR: Mr. 
Speaker. Sir, the bon. 'Minister has stated 
in his reply that' our Air Force has got 

. pitots in proportion to tbe Dumber of aero", 
planes, but keeping in view the fact that 
our neighbouring countries arc purchasiDI 
new type of fighter aeropianes and some 
powers are encouraging the acquj~itioQ 

of armaments, we have also decided to 
introduce new type of aeroplanes like tho 
canberra, MIG, Jaguar, etc. When we 
introduce these planes, we shall 
have' to give special training to the 
pilots and for that we shall be 
requiring more pilots. Have we an 

ill adequate number of pilots for that 
purpose? 

Recently trainer planes have met with 
accidents. Are you going to t~ke steps to 
check the recurrence of sucn accidents? 

SHRI P V. NARASIMHA RAO: Sir, 
we have pilots for all the kinds of aeroplan­
es that we possess at present and arrange­
ments would be made to have pilot~ for 
those planes which we ~hall acquire in 
future. Neither is there any shortage DOW 

nor will there be any in future. 

So Car 8S the accident is concerned, it 
is difficult to answer it fully in the con­
text of the present question but I know 
that the House and the hOD. Members are 
worried about the accident. 

Many people have said to 'me 
and written to me about this 
and I b~vo replied to them. Even 
now I am prepared to inform the 
House about our methods of enquiry iato 
tho accidents, about what we are dOinl 
and what we propose to do and what 
precautions we are gOiDI to take ia 
regard to accidents. 

(English] 

PROF. MADHU DANDAVATE:' 
You can mobilile ex-pilots. 

i'8Htl1'AMAL DATrA : I think thera 
was·· .. :en,ui,,' by LaIOAtalne teaardlq 
the biah rate of ·accidcDta . of aircrafts 



: , 

15 Oral Answt;rs MAY 7, 1985 Oral.4m;lfi!rs 16 
i-" 

and one or the reasons diagnost:d 
by him was the serious indiscipline in the 
air

l 
by which he meant that the pilots 

are not adequately trained and educated 
in respected of the aircrafts Ihey have to 
fly. I would like to know that after this 
Report was published what steps have 
been taken to see that this kind of things 
does not occur again. 

SHRI p.V. NARASIMHA RAO: 
Corrective steps have been taken ill regard 
to several matters mentioned in the 
~eport and they arc! still being taken. 
As l said, I am prepared to take the 
flouse into confijcnce tell them what all 
has been done and ""hat all is 'proposed 
be done. But in the ~ourse of a supple­
mentary, it will not be possible to rnakt! a 
comprehensive reply. 

Criteria for location of Industrial 
Undertakings in States 

• 732. SHRI AMAR ROYPRA-
DHAN : Will the Min ister of INDUS­
TRY AND COMPANY AFFAIRS be 
pleased to state: 

(a) the criteria laid down by Govern­
ment for locating indu!oIlrial llndtrtakin,~., 

in various States; and 

(b) whether Government take into 
consideration the density of J"loDulatipn of 
a State and its industrial backwardness in 
this regard ? 

THE MINIS I ER OF STA l" IN 
1 HE MINISTRY OF INDUSTR Y 
AND COMPANY AFFAIRS' tSHRI 
ARIF MOHAMMED KHAN) : (a) 
a04 (h) , The initiative for setting 
uJtan undertaking, in a particular State, 
lies : primarily with the enterpreneur. 

, • I 

Ho\\e"er with a view to promote deve. 
lopment' of backward districts/areas, 
Government are giving prefl.!rence for 
setting up of industries in these districts! 
areas and have also been providing 
f~cilities/incentives by way 'of, Central 
I1westment Subsidy and lowt'r rate of 
interest by Financial Institutions. etc. It 
is also the policy of the Government to 
discourage setting up a new industrial un .. 
derltlking or f.'~l'\a"sion of an existing 
undertaking w.lhiD t ,e urban area limits 
of metropolitan cities with a population 
of more than 10 Jaths and' wi~biD the 
municipal I imits of cjdes with I populi", 
t ""0 of moro than S lakhs. 

SHRI AMAR ROYPRADAN: Mr, 
Speaker, Sir, the reply is a st~reo.type 

one. If you go through the record, you 
will find that since 1980 onwards simi. 
lar ans\\er has been coming for similar 
questions ,and nothing new is there... . 
(Illte,./,uptions) • 

MR. SPEAKER: How can answer 
be similar? 

SHRI AMAR ROYPRADHAN: No 
progress at all. Really you will be asto­
nished to know that in 197~.80 the 
figure for no.indu~uy districts WJS 102 
and at present, in 1985-86, the tigure ,is 
90. That means, the prugress is only 
I 2 di~triclS and not more than that. If 

'II this ratio conliuues, it will take at least 
45 years to make progress in I he remain­
ing 90 districts .•. , •. {lnrcrrll{liolls). 

AN HON, MEMBER: Not a long 
time, 

SHRI AMAR ROYPRADHAN: Not 
a long time, only 45 years, In the reply 
it ha~ been slated that the initiate lies 
primanly with the entrepreneur. If every­
thing lies \\jlh the entrepreneurs, then the 
Centre should not blame the Stale or the 
State should not blame the Centre But 
the fact is that it is primarily the respol1-
~ibi]Jty of the Centre. So, under the 
circumstances I would like to know 
whether the GOvernment \\ ill take initia­
tive to ~el up some industries f."\ulticularly 
public under takings, in these backward 
areas, ~hell'er they are In the North­
Eastt>rn region. whether the)' are in (he 
Southern regicn or whether they are in 
any other part of the country. Please 
take this matler ~eriously. Don't think 
'hRt the~e, are the only parts in the COUII­

try which are backward. there are some 
other purts also which are backward. 

SHRI ARIF MOHAMMAD KHAN: 
Sir, the hon, Member is saying about the 
same answer being given I think it 
speaks of the consistency with which we 
pursue our policy. The hOD. 'Me:mher 
wants to know whether the Government 
will take any initiative to set up indust­
ries in'the backward areal, Odvcrrlment 
has already taken DOl one' but several 
initiatives to direct investment io t.he 




